FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
POOJA SOYA INDUSTRIES PRIVATE LIMITED

RELEVANT PARTICULARS
.| Name of corporate debtor Pooja Soya ies Private Limited
. | Date of incorporation of corporate debtor | 20/09/2006
. | Authority under which corporate debtor RoC-Gwalior
is incorporated / registered

N

N

w

4. | Corporate Identity No. / Limited Liability | U15141MP2006PTC018982
Identification No. of corporate debtor

5. | Address of the registered office and 201, Bansi Plaza 581 M.G. Road, Indore MP 452001,
principal office (if any) of corporate India.
debtor

6. | Insolvency commencement date in 19/10/2023 (Order uploaded on the website of NCLT
respect of corporate debtor on 25/10/2023)

7. | Estimated date of closure of insolvency | 22/04/2024
resolution process

8.| Name and the regjstration number of Mr. Kuldeep Tank
the insolvency professional acting as IBBI/IPA-001/1P-P-02776/2022-2023/14255
interim resolution professional

9. | Address and e-mail of the interim 14, Om Vihar, 60 feet Road, Indore, M.P. 452005.
resolution professional, as registered cakuldeeptank@gmail.com
with the Board

10,/ Address and email to be used for 206, Modi Tower, Opp. Palika Plaza, MTH Compound,
correspondence with the interim Indore 452007.
resolution professional cirp.psipl@gmail.com

11, Last date for submission of claims 08/11/2023

12, Classes of creditors, if any, under clause | Not Applicable
(b) of sub-section (6A) of section 21,
ascertained by the interim resolution
professional

Names of Insolvency Professionals Not Applicable
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)

1

w

14.| (a) Relevant Forms and (a) Relevant forms available at
(b) Details of authorized representatives | https;//ibbi.gov.in/en/home/downloads
are available at: (b) Not Applicable.

Notice is hereby given that the National Company Law Tribunal Indore Bench, has ordered
the commencement of a corporate insolvency resolution process of the Pooja Soya
Pvt. Ltd.on 19/10/2023 (Order uploaded on the website of NCLT on 25/10/2023).

The creditors of Pooja Soya Industries Pvt. Ltd., are hereby called upon to submit their
claims with proof on or before 08/11/2023 to the interim resolution professional at the
address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All
other creditors may submit the claims with proof in person, by post or by electronic means.
Afinancial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed
against entry No.13 to act as authorised representative of the class [specify class] in Form
CA.-Not Applicable

Submission of false or misleading proofs of claim shall attract penalties.

Date : 27/10/2023 Sd/-
Place : Indore KULDEEP TANK
Interim Resolution Professi I-Pooja Soya Industries Pvt. Ltd.

Regn. No. IBBI/IPA-001/IP-P-02776/2022-2023/14255
AFA valid till 06/02/2024.
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VASEEM.R.PATEL (KHAN)
ADVOCATEOFFICE- 17,Rajesh
Nagar Near Nandlalpura Indore

(M.P.) email
vaseempkhan@gmail . com
Cell No. 9893189046

PUBLIC NOTICE

Residing Al:- 45This is to infom to the
public in general that the House No. 45
Sector B Krishanabag Colony, Knajrana
Indore (M.P) The Admeasuring Area is
750 Sg.ftSunil Dhavanya S/o Shri
dheshyam Dhavanya Sector B
Krishanabag Colony, Knajrana Indore
having Registered Gift Deed vide No.
MP179142019A1124018 Date
21/02/2019. The aforesaid property
Itd Therefore any persan, society,
bark etc. have any dojection an said
transaction then he filed dojection within
7 days with legal documents fram publi -
catim of this notice, otherwise any
dojection raise by any person, society.
bark etc. may not be ef fected and loan
is disburse to the concem persan.
Vasim R Patel (Advocate)
17, RejeshNagar, Near
Nandlalpura Indore
Mob. 9174744254
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jNashik: PM Narendra Modi in-
“directly criticised NCP chiel
Sharad Pawar on Thursday, talk-
ing about a senjor politici
=from Maharashtra and referring
“to his pastrolesas Union agricul-
“Cture minister as ineffective.
= “Ihaverespeet for that senior
-politician. However, asthe Union
“agriculture minister, his contri-
Zbution to improvingthe plightof
W Sfarmers has not been signifi-
© —=cant. During his tenure, farmers
chad to depend on brokers to get
payments from the government.
They had to wait for long peri-
cods, " hesaid in Shirdi.
- The PM cited an example,
—saying the government had pur-
-chased grain worth Rs 3.5 lakh
“erore from farmers under the
SP during the senior politie-
an's soven-year stint as the
“Unionagricul ture minister,
= “Inthe past seven years, we
Elm\’e bcmghl grain from farmers
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/At Shirai, Modi attacks
-ex-Union agri minister

‘Farmers Had To Rely On Brokers For Payment’

T A T
PM Modi offers prayers at ShriSaibaba Samadhi Temple, in Shirdi, Thursday

bike brushes against Dusshera
reveller, biker beaten to death

RahulSinghl@timesgroup.com

Meerut: Two days after the brutal as-
sault and death of a 24-year-old daily-
wager from the minority community
for allegedly brushing
his bike pasta Dussehra
reveller at Babugarh in
UF's Hapur, police have arrested one
moreaccused inthecase,

Additional SP (Hapur) Raj Kumar
Agarwal, said on Thursday the post-

¢ mortem report confirmed that Mohd
¢ Irshad, alocal from Luharivillage, had
t sustained multiple injuries and abra-
: sions in his forehead and bruises in

BRUTAL ASSAULT

vtherpartsof hisbody whichmay have
caused hisdeath,

Following a verbal spat, Irshad was
heaten to death by six men near the
Ramlila Ground on Tues-
day. Agarwal said; “Ir
shad was returning after
his day's work when his motoreyele hit
one Deepak's two-wheeler Soon, they
got into anargument. More men joined
Deepak and they started thrashing Ir-
shad who then collapsed™.

WESTERMN RAILWA
NSTRUCTION OF MAJOR

under MSP worth Rs 135 lakh
crove, Farmers are no longer de-
pendent on brokers as our gov-
ernment divectly transfers the
money to their bank accounts.”
hesaid.

The PM also expressed con-
cern aboul politiclans using
farmers for their political gains.
In contrast, he claimed his gov-
ernment has been dedicated to

making
strong,

Modi visited Shirdi to inau-
gurate and lay the foundation
stones of projects worth over Rs
7,500 crore. One of the inaugu-
rated projects in-
cluded a new air
conditioned  dar-
shan gueue hall at
the Saibaba temple.

farmers financially

BRIDGES

Expression of Inlerest (Eol)
Nalificatian No : SPOB32/Spok
Samagra Shikeha Uttarakhand

Manoorekhera, Tapovan Rusd, Raipur Dehradun
Date- 28 Ociober, 2023

|Engeten-2s

Dy. Chict Engingar {Construction) Ill,
‘Weatem Railway, Praiepnagar, Vadodara
- 390 004, invites E-Tender No.:

Dy.CE/C/IV/BAC/SMLA-TBA/DS; Name

of the work: Construction of Major

Bridges on Pie [ Open Foundation. RCC
¢ ” S0

No. NIHS!DE(NRTMEOMIIBMM

vernment of Ind\a

sdeoghar.edu.in
Date: 27.10.2023

for Walk-in-Intarviaw for

Rolling

for the post of Medical Physicist cum RSO at AlIMS Deoghar

AllIndia Institute of Medical Sciences, Deoghar inviles applications in
pre-scribed actual engagement of Medical
Physlclst cum RBO atAlIMS Decghar. The details are &s under:-

proforma for condr:

5L | Name of the Name of the | Total no. of | Category

No.| Department Post Post

f RadioTherapy! | Medical Physicist 02 UR
Radiclogy cum RSO

aiimsdeoghar.edu.in.

Further details, kindly visit the institute's website: hitp:iwww.
Sdi- Recruitment Cell
AlIMS Deoghar

(Undor Regulation 6 of the Insalancy and
{Insalvency Resclution Process for Copo

FORM A
PUBLIC ANNOUNCEMENT

FOR THE ATTENTION OF THE CREDITORS OF
POQJA SOYA INDUSTRIES PRIVATE LIMITED

Samagra Shikeha L

™
Intarast (Eal) from mnmsm and aligitte Firms/|
t of émhan Enpiish for the| 1o
out, Sehools. Eol may|
2023 al 400 PM,

Institutions for Enl

susents of Class 8-12 sluuy‘ng in

be submitted an Urdbem U'No\-wnbei
e

Programme rel ment maj

|accessad on nmsmmwumnuersgavln l\rﬂm 27|

Octobar, 2023, 400 PM onwards
State Project Director

HC junks plea

inst Chhibber’s
appmnlmentas
= CBSE chief

“New Delhi: The Delhi high

-
-~

ALL IHIJI%_I:ESTITI.ITE OF MEDICAL SCIENCES, DEOGHAR

AR, ¥ TR i A

ARG AFMUGovernment of India
imsdeoghar.edu.in

Samagra Shiksha Uttarakhand

e w1 e
ndar Miistry of Health & Family Walfaa}

o ol

per

Banknaptey Baard of India
rate Persons) Regulntions, 2016)

COMVErEANAN meeﬂ SAMLAYA-TIMBA

y e wnﬂ_tm.mhm.mtal

: Avallabllity of online Tender Iur
‘bidding: From 06.11.2023 fo 20.11.2023
up o 15:00 Hrs; Date of opening &
Time: on 20.11.2023 a1 15:30 Ars;
Aegarding datailed notica containing
cost of tander

| Pl ornce ¥ o) of coporme
dstir

nga

non-
ratundable), EMD, eligibility criteria,
) | Similar Nature of work, detailed tander

conditions,

poiice
CHANDIGARH ADMINISTRATION
POLICE DEPARTMENT
ADVERTISEMENT FOR THE POSTS OF
CONSTABLE (EXECUTIVE) UNDER

NO. AlIMS/DEOGHAR/DR/INON-FACULTYI01/2023/01 Dated:- 27.10.2023
ADVERTISEMENT FOR RECRUITMENT OF VARIOUS NON-FACULTY
POSTS ON DIRECT RECRUITMENT BASIS AT AlIMS DEOGHAR
Closing Date of Gnline Application

27.10.2023 16.11.2023

PUBL[C NDTICE

Under the i of my client MK,
[Nacinyan Dovelopers v Liisniod through
s Masmying Dirvstor Sii i
grawel o Lic Siei Tugaosalh Pussad
Agrwwal, o KK Mansice, Chanderkar Ka

o

Applications are invited by AIIMS Deoghar, an body
established by an act of Parliament in pre-scribed form through on
fine made for filing up the following non faculty posts on direct
recruitment basis through Computer Based Test:-

go—=oourt has dismissed a plea E‘I’ Name of the Post Pay Lavel Ua“;::
challenging the appoint- Online aup!lt:auons are inwied for drect of 45 T - R |
“ment of senior bureau Temporary posts of Constable (Executive) male and female,| |1 Assisiant Administrative Officer Kovaly o
ip—=NidhiChhibberasthe chair- | | under sports quata, of Group “C” in the pay scale of Central Pay| |2 | Librarian Grade- (Dacumentafist) Level7 | 01
=person of the Central Board Lavel-3 as per 7" CPC plus allowances as apglicable from tima |3 | Medical Social Worker Lavel-7 4]
“of  Secondary Education | i time, through URL mentioned an the website of Chandigarh| |4 | Junior Accounts Officer (Accountant Level 02
I3 _[UBSI), saving she has the | |Police L. htip:fichandigarhpalice govin from 27.10.2023 to| |5 |Technical Assistant/Technic Level-£ o1
zqualification for thepost. | |18.11.20231ill 11:59 PM. [6 | Librarian Grade-l Level6 | 02
= Justice Chandra Dharl | fponeey Timeline 7 | Office Assistant (NS) Level- 05
na=Singh recently said the pet- - - I8 | Hostel Warden Levelt 02
- it A Fieh Date of publication of advertisement 27.10.2023| =
ition by an organisation 0 | Store Kesper Level 06
—named Independent School Opening date for of online appllcatmn 27.10.2023 WWE:EV Civil) Levelt 1]
E Federation of India was a | |Closing date for of onling 18.11.2023 31 | Junior Eminmr (Electrical) Lavel & 7]
rroes misuse of law™ as no Details of n der o I
S Details of vacancies are as under ;- 2 | Junior Enginear (AICER) LevelE 01
prima facie case was made Male F I ExSM Total
Zout and Chhibber is quali- al amale . ol 13| Lab Technician Level V]
B —fied to be appointed as the | |General 1 a7 02 20 4| Pharmacist Grade-Il Level- 05
~chairperson of CBSE. SC 05 03 01 08 3| Cashier Level e
= “Thewritof quowarran- 1 16 | Lab Attendant Grada-Il Lavel-: o8
o is issued in cases where g:g g; g: ?1 Di 17 | Junior Warden (House Keepers) Level-2 [
“there is a finding by this 18 | Hospital Attendant Grade-|ll Level-1 40
Zcourt under its writ jurisdic- | | Total 26 15 04 45 (Nursing Orderly)
M.—tion that the person holding Mote :- The detailed Recruitment Notice along with Instructions/ Total Post L3
“the public office does not || quidelines for filling up of online application form will be available For more details regarding eligibility. reservalion, experence elc.,
-possess the requisitequalifi- on official website of Chandigarh Police ie. kindly visit to the official website of AIMS Deoghar i.e. https:lwww.
Na_Zcation to beapy itothe | |hitp:tich .gov.in. edu.in/. Candi are also advised (o visit Institute
cposition.” the HC observ- ISSUEDBY website, for any updates in this regard.
“ed. T CHANDIGARH POLICE. Sd/- Executive Director & CEQ

0=
= CHITTARANJAN NATIONAL CANCER INSTITUTE
8

No.- NFE!?MIH—DUES I 18.10.2023

-4

Direcior, CNCI, Kolkata invites applications through Offline mode for
| fifling up the following posts on ragular basis for the Hospital of the
Institute

Sl MameofPost | Numberofpost | Age Method of
{[Mo| & PayLevel &Category Limit | Recruitment
E as par 7" CPC
S| [1. [Speciatist o7 S0 vears et
] Grade-1 UR-Z, Flecruitment
E [Levell3+ NPA | SC-2(including
B8 and other 01 Backleg),
3 applicable 0BG-3 {including
E allowancos) 02 backlﬂg]
9| 2 | specialist 45Years Direct
E Grade-Il UR- 05, OEIC 05 Recruilmeant
E {Leve 11+ NPA (including
w o andother 03 backiog)
=3 applicable SC-02 (including
e allowances) 01 backion
] ST-o3(bacidog) | |
@ | a. | General 08 35Years Direct
= Duty Medical UR-3,5C-1, Recrutment
Eg_? Officer OBC-3
: {Level10+NPA |  (2+1Backiog),
= and other ST-1{Backlog)
E applicabla
G| allowances)
| 4. | Administrative 01{UR) S6Vears | Depulation
Medical Officer {incluing
% {Leved-114 NPA shorl-term
E andother confract)
J applicablg
Eg allowancas)

| For detailed advertisament and required qualification. categones,
- other eliglbllity criteria of the above notified posts visit our website

g—: Www.cncl.ac.in (under Garear Link). Relaxation of age would be
“Jolven as per Government of India norms. Cruclal date for ofiline
=} submission application from 24.10.2023 to 23.11.2023.
53 DIRECTOR
=
=
E Maharashtra National
a3 sl Law University Mumbai
4 Expression of Interest for the Appointment
&3 of Architect or Architect Firms and
b Project Management Consultant
a A Fees: 10,000/ (N )
0] Eol Opening Date: 27.10.2023

Eol Closing Date: 16.11.2023
lm,ansenad parties may vialt the Webaite www.mnlumumbal.adu,in
and

inall may b

by Email: edu.in and Post or courier
to Tha Registrar, Maharashtra National Law University Mumbai, 2nd
Floor CETTM MTHML Building, Hiranandani Gardens, Technology
-] Street Powai, Mumbai - 400 076. The envelopa containing the
4| documents should clearly mention sender's name and address.
talaphona number and e-mail address, along with wabsits if any, and
superscribed,

4 Eol FOR APPOINTMENT OF AﬁcHlTEE’T OR ARCHITECT FIRMS
—| FOR DESIGNING OF MASTER PLAN FOR MAHARASHTRA
S NATIONAL LAW UNIVERSITY ML.IMBAI CAMPUS (35 Acres) AT
| PAHADI GOREGAQN, MILLAT NAGAR, GOREGAON,

Eol FOR APPOINTMENT OF PMC (PROJECT MANAGEMENT
| CONSULTANT)FORDEVELOPMENT OF MNLU MUMBAI CAMPUS
| (35Acres)ATPAHADI GOREGAON, MILLAT NAGAR, GOREGAON.
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PONER TRANSMISSION CORPORATION OF UTTARAKHAND LD, [ @

{AGavernment of Uttarakhand Enterprise)
“VidyutBhawan" Near (88T, Crossing. Saharanpur Road Majra, Dehradun-24300
Corporate IDU40101UR2004SCC 028675 Tel. No. 0135-2

E-TENDER CORRIGENDUM-§

dihe bid submission of E-Tender for *Construction of 132 kv

purckzaser wauld o
courts ander dased 26,09.2013

Anand V. Bhardwaj {Advocate)
Hdd, Chamber no.5 new high court campus
ity center gwalior contact: 14253-08338

This VR device plugs
straight into your mind.

With the most advanced processor in the world i.e. your brain, and the most intuitive

0S5 ever created i.e. your mind, this VR device has near i

itless potential, creating

worlds limited only by your imagination. The new bOOK fits every budget, needs no

electricity, and it's unbreakable too!

Check out the latest models at a library or bookstore near you. (Yes, they still do exist).
So what are you waiting for? Pick one up and plug in.

PTCULE-tandars

GIS Swilching Substaiions for Rail Yikas Nigam Limited (RVNL) at
Rishikesh & 132 kV GIS Switching Substation for Rail Vikas Nigam
Limited (RVNL} at Ramhal [Smgafr Sgalnsl tenders specification no.

i er/{CAP-)/S! extended upto
01-11-2023 17:00 Hrs. For mora details please Ulm a-tander wabsita

areby

542711
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Notice Inviting Offer

Sale of Gas from Block KG-DWN-38/3 (KG DE)

Refiance Industries Limited ("RIL") and BP Exploration Alpha Limitad
{"BPEAL"} [collectively the “Consertium®) invites offers from
interested companies (“Bidders”) for purchase of natural gas from
Block KG-DWN-S&73 (KG D6) in accordance with the ferms and
condiions of the Reques! for Preposal No. RFP/KGDE(2023/002
dated 27 October 2023 ("RFP"),

Consortium has appointed rruuncuonm limited (‘mjunction”), as
General of

agency

Hydrecarbons (DGH), 1o conducl bidding process for sale of gas
thraugh an online web based electronic bidding platiorm (" E-Bidding
Platform").

wyow.uktenders.gov.in (Tender id no. 2023_PTCU1_58202_1)andfor|= o
e-tander notice our website www.picul.org, All other lerms and | =0
conditions shall ramaln same.

Farany tact +91

Ra No. 1378HAPUIPTCUL Dated 26.10. :uzs Suparintending Enginser (CEP-) | — <t

“SAVE ELECTRICITY IN THE INTEREST OF NATION" :
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Flourish
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with

Account

. Free OR Code

‘ o Fol Charges

Fiee Digital Banking =

Mo Cash Handling Charges
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